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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION |
New Dethi, the 13th February, 2012

§.0. 264(E).—In exercise of the powers conferred by clause (b) of sub-section (1) of Section 12 and Section 13 of
the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules, 1986, the Central
Government hereby makes the following further amendments in the notification of the Govemnment of India in the Ministry
of Environment and Forests, number $.0. 11 74(E), dated the 18th July, 2007, namely :—

In the Table appended to the said notification, -
(@) in serial number 26, for the entries relating thereto, the following entries shall be substituted, namely :—

Y] (2) _ (3) @)

“2% MJs. Klean Laboratories and (1) Mr. V. W. Kale 1322012
Research Pvt. Ltd., 402, (2) M. S. K. Mardikar to
Purushottam Plaza, Opp. © (3) M. §. Shelar 12-2-2017;
‘Baner Telephone Exchange,

Baner Road, Pune-411045

Mabharashtra
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- (b) in serial number 29, for the entries relating thereto, the following entries shall be substituted namely :—

) 2) -39 @

“29 M/s. Mahabal Enviro (1) Mr. Harish Mendhi 13-2-2012
Engineers Pvt. Lid., Plot No. {2) Mr. Kisor Yeole 1o
13/14, Opposite Patel Petrol - (3) Mr. Atul Bhargava 12-2-20177,

- Pump, Chindwara Road, Post
Koradi, District, Nagpur-

441111 (Maharashtra) _
(c) after serial number 93 and the entries relating thereto, the following serial number and entries shall be inserted
namely :-—
(1) @ 3) )
04 M/s. Hubert Enviro Care (1) Dr. . R. Moses 13-2-2012
Systems Pvt. Ltd_, No. 18, (2) Mr. A.K. Natarajan to
92nd Street, Ashok Nagar, (3} Dr. Rajkumar Samuel 13-2-2017
Chennai-600083 '
(iamil Nadu)
9 M/s. Nawal Analytical ' (1) Mr. D. Balakrishoa 13-2-2012
Laboratories, Plot No. 100, {2)Mr. A. Vetrd to
New SIDCO Industrial {3)Mr. K. Arunkaunar 12-2-2017
Estate, Sri Nagar, Hosur-
_ 635109 (Karnataka)
% M/s. C-Tech Environmental {1)Dr. S. Daniel Wesley 13-2-2012
Labs Pvt. Lid., No, 10, {2)Dr. N. S. Swarnakumar o
Bharathiar Street, (3) Mr. S. Hariharasudhan 12-2-2017,
Ramakrishna Nagar, :
Chennai-600087

[F.No. Q. 15018/7/2003-CPW]
RAJNEESH DUBE, Jt. Secy.

Note—The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174(E), dated the
18th July, 2007 and subsequently amended vide notification numbers S.0. 1539%(E), dated the 13th September, 2007,
$.0. 1811(E), dated the 24th October, 2007, S.0. 55(E), dated $th January, 2008, S.0. 428(E), dated the 4th March,
2008, No. 5.0. 865(E), dated the 11th April, 2008, No. S.0. 1894(E), dated the 3 1st July, 2008, No. 8.0. 2728(E), dated
the 25th November, 2008, S.0. 1356(E), dated the 27th May, 2009, No. S.0. 1802(E), dated the 22nd July, 2009 and
No. 5.0.2399(E), dated the 18th September, 2009, and No. 8.0. 3122(E), dated the 7th December, 2009, and
No. S.0. 3123(E), dated the 7th December, 2009, No. $.0.142(E), dated the 21st Janunary, 2010, 8.0, 619(E),
19th March, 2010, No. 8.0. 1662(E), dated 13th July, 2010, No. 5.0. 2390(E), dated the 30th September, 2010,
Ne. §.0. 2904(E), dated the 8th December, 2010 and No. S.0. 181(E), dated the 28th January, 2011, No. S.0. 692(E), -
dated the 5th April, 2011, No. S.0. 1537(E), dated the 6th July, 2011, No. 5.0. 1754(E), dated the 28th July, 2011,

" No. S.0. 2609(E), dated the 22nd November, 2011.
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